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FY T AT FeldTor HATAY
(FM v e Fearor fawm)

g
s faeeT, 8 J[eITE, 2026

FT.3M. 3708(3).— FaIT TLHL 1T ATATHAH, 1966 (1966 FT 54) T 41T 5 FT &< «fhal &l
TN T g, Fea 13 AT AIHTT F qErHel 3 & TATd, Tg T T@d gu T J1= &7 75 J7eofy &9 (3) #
fafafee forewt o st & urer & At T ST s i qet=e g, s T 3 aroft &
T (2) # goaet wfatsat § Ay 8, a7 awon wdt g & 3 e it e 36 |l % w1 (5) '
Steataa Famfeata, Trsat ar &=, & org F y=s gq B & fore srfemt=ra fFes gt ofie it Scamas
AT I[OTEAT (HFAT 6 TS g TIOT AT 6 [T TSI | H ATSGAAT o TR1LTT ol qTE & Sregf=ra
e g, srarta-
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it
w9 TH e R T st & fore sqeifaa asa ar |w
T &
(1) (2) (3) (4) (5)
1. M| i TEEFOT (TSR foen TOTd, WERTY, FAleh, deiTTHT,
T=A-3) AT T A AT
2. [Bq FHEL T (THUET/15-60) foen AT, 9T, 97 TR, STET,
oA, |, #eT Ta&d,
geireg, afeem, faRw, e,
FETAA TR, TIHH ST AT
HETITY
3. [ FHEAT ST (TEATH/11-120) e R w3, IITEE, §-TTST A
TH-FCHIY, HH-IST oA AE,
FEOTAST TR, TEH, AL, HHTAL,
FfeETs (TR s et o),
FATeT AT HEY
4. @i LT TAAT-1 (STTHTSM- ferew TS, T[T, 3% 99T, R,
565/T1-565) HET V9T, AT TE9T, BRAERTE ST
THAATS
5 @ TAATLT FATAT Bz USR]
(STfY=Tr 5)
6. @fEaT TAATLT AT Eazs ISR
(STTUeTET-2)
7. FIFT TATET frem | e
(e e -2)
8. [FEHE AATETHAT TAT fFer | e, framery o afte dmer
(THTET.972)
9. & T qeaT Egz: ISR
(T[T =T 1)
10. Pt FT WAT-1 (TUHE-259) fohew ST, e, 3AY 89T, &g,
LT =9, AT, IT@e 3
TS ST
11, [ Froar g 121 (Froaear GEDS tomE, 3T Wed, faRw, mWEs,
87121) FATeH, AHAAATE, A AT TH-TST
CEREER
12. [ T T TSI A Se-Fei, RETEe
(AU 1281356) T2OT 3T ITTET
13.  [sm T AL e ST

(frm-2)
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HILT T TSIA . AHTYTL

14. @ o e (Froasuaa-s5) fFem | o

15. @ T et (FrrETE-1) ferew ERE]

16. FATAT | wuers 4 e RIEERIES

17. RS Fo] T LETY A

18, [FEATET |z, s 4 (TaS 1) frer |

19. [FHETET | weeeeqUd 08-18 e gl

20. PATL fargTr AT e (Sefu- e RIELERIE]
282)

21. I e FaT-2 e RIEEENIC]
(SFTH-216)

22. F FEAT-10 THAT fhew | wemTy
(FETHIATTH 195)

[T, &. 3-2/2026-T5Y.1V]

ST AT AT, S araed

MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture and Farmers Welfare)

NOTIFICATION

New Delhi, the 8th July, 2026

S.0. 3708(E).— In exercise of the powers conferred by section 5 of the Seeds Act, 1966 (54 of 1966), the Central
Government, after consultation with the Committee, being of the opinion that it is necessary and expedient to regulate the
quality of the seeds of the varieties specified in column (3) of the Table below of the kinds specified in the corresponding
entries in column (2) of the said Table, hereby declares that the said varieties of seeds shall be the notified varieties to be
sold for the purposes of agriculture for the States or areas, as the case may be, mentioned in column (5) of the said Table
and shall be the notified varieties for the whole of India for purposes of seed production and quality control with effect from
the date of publication of this notification in the Official Gazette, namely:-

TABLE
Sl. No. Kind Variety Whether variety/ Recommended States for sale
hybrid
() 2 (©) (4) (©)
1. Onion Bhima Prasanskaran Variety Guijarat, Maharashtra, Karnataka,
(DOGR HT-3) Telangana, Andhra Pradesh and Tamil
Nadu.
2. Potato Kufri Ruby Variety Haryana, Punjab, Uttar Pradesh,
(MSP/15-60) Uttarakhand, Rajasthan, Guijarat,
Madhya Pradesh, Chhattisgarh, Odisha,
Bihar, Assam, Arunachal Pradesh, West
Bengal and Maharashtra.
3. Potato Kufri Abhedya Variety Himachal Pradesh, Uttarakhand, Union
(SM/11-120) territory of Jammu and Kashmir, Union
territory of Ladakh, Arunachal Pradesh,
Assam, Manipur, Meghalaya, Mizoram,
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Nagaland, Sikkim, Tripura, Tamil Nadu
(Ooty and Nilgiri region), Karnataka and
Mabharashtra.

4. Coriander Karan Dhaniya-1 Variety Rajasthan, Gujarat, Uttar Pradesh, Bihar,
(RCr-565/UD-565) Madhya Pradesh, Andhra Pradesh,
Chhattisgarh and Tamil Nadu.
5. Coriander Navsari Krupali Variety Guijarat.
(GCo 5)
6. Coriander Navsari Surabhi Variety Guijarat.
(GLC-2)
7. Colocasia Konkan Manohar Variety Maharashtra.
(DPL Tr -2)
8. Ginger ISR Navya Variety Kerala, Meghalaya and West Bengal.
(Acc.972)
9. Sapota Gandevi Murabba Variety Guijarat.
(Gujarat Sapota 1)
10. Fenugreek Karan Methi-1 Variety Rajasthan, Gujarat, Uttar Pradesh, Bihar,
(RMt-259) Madhya Pradesh, Haryana, Uttarakhand
and West Bengal.
11. Sponge gourd VNR Vihan 121 Hybrid Punjab, Uttar Pradesh, Bihar, Jharkhand,
(VNR 87121) Karnataka, Tamil Nadu, Kerala and
Union territory of Puducherry.
12. Chilli Nutan Hybrid Union territory of Jammu and Kashmir,
(VNR 1281356) Himachal Pradesh and Uttarakhand.
13. Mango Navsari Navpari Variety Gujarat.
(GM-2)
14, Bael Thar Divya Variety Guijarat.
(CHESB-5)
15. Bael Goma Yashi Variety Guijarat.
(CHESB-1)
16. Coconut ALR 4 Variety Tamil Nadu.
17. Coconut Kalpa Nakshatra Hybrid Kerala.
18. Ashwagandha Haryana Variety Haryana.
Ashwagandha 1
(HAG 1)
19. Ashwagandha HWS 08-18 Variety Haryana.
20. Cashew Bidhan Bonsai Kaju Variety West Bengal.
(JGM-282)
21. Cashew Bidhan Jhargram-2 Variety West Bengal.
(JGM-216)
22. Cashew Vengurla-10 MB Variety Maharashtra.
(RFRS 195)

[F. No. 3-2/2026-SD.1V]
AJEET KUMAR SAHU, Jt. Secy.
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